10-03-2025 SECOND SUPPLEMENTARY CAUSE LIST OF COMPANY SIDE

NOTE:

NOTE:

NOTE:

NOTE:

COURT NO.10
HON'BLE MR.JUSTICE AMIT MAHAJAN

ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR' AND AVOID
ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'.

"REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE
ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM cmpooja.dhcl@gov.in
(PRESENCE OF COUNSELS FOR BOTH SIDES IS NECESSARY) .”

FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO CLICK HERE TO JOIN VC
https://virtualcourtdhc.webex.com/meet/virtualcourtdhec?

CO.APPL.No0.179/2025 MAY BE LISTED ALONGWITH CO.PET.265/1998 ALREADY LISTED
AT ITEM No.14.
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